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Abstract of lite Proceedings of 'lte COllllcil of the Goverllo)' Gellf)'(t/ qf Iudifc, 
(/ssembled fo), tile jJurpose of making Laws ((lid Regulations mlde1' tllC 
provisions of tile Act of Parliament, 24 §. 25 J7ic., Cap. 07. 

'l'hc Council mct at Simla on Thursday, the 3rd Scptcmbcr 18G8, 

PRESEN'l' : 

His Excellcncy the Viceroy and Governor Gcneral of Ill(lia, presidillg. 
His Excellcncy thc Commandcr-in-Chief, G.C.S.I., KC.D. 
The Hon'ble G. N. Taylor. 
The Hon'ble H. S. Maine. 
The Hon'ble John Strachcy. 
The Hon'ble Sir Richard Templc, K.C.S.L 
The Hon'blc Colonel H. ·W. Norman, C.B. 
The Hon'ble F. R. Cockerell. 

CARNATIC RECEIVER'S BILL. 

The Hon'ble lIR. 1YlAINE prescnted the Rcport of the Select Committee Oil 

the Bill to appoint a Rcceiyer of the property of the lntc N awltb of the Cnl·untic. 

EXTENSION OF REGULATIONS (MAUZA ICHERIA) BILL. 

The Hon'ble ~IR. STRACIIEY I)rese11ted the Report of thc Select Committee 
on the Bill to bring the Mauz:!. Kheria, in the District of Agra, under the 
operation of the general regulations. 

The Council adjourned till tho 10th September 1868. 

SIMLA, } 
TIle 3"d September 1868. 

J 

WHITLEY E;TOKES, , 
Asst. Sec!!. to lite G01)t. of India, 

Iiome lJepa1'lment· (LegislativP;J. 




